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THE MANDAL PARISHAD DEVELOPMENT
Korutla Mandal, JagitYal District

THE MANDAL PARISHAD DEVELOPMENT
Malyala Mandal, Jagityal District.

THE MANDAL PARISHAD DEVELOPME]'IT
Kathlapoor Mandal, Jagityal District.

THE MANDAL PARISHAD DEVELOPMENT
Gollapalli Mandal, Jagityal District.

RESPONDENT NO. 8(
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tN THE HIGH COURT FOR THE STATE OF TE1ANGANA
AT HYDERABAD

THURSDAY, THE TWELFTH DAY OF MARCH
TWO THOUSAND AND TWENW SIX

PRESENT

THE HONOURABLE THE CHIEF JUSTICE APARESH KUMAR SINGH
AND

THE HONOURABLE SRI JUSTICE G.M. MOHIUDDIN

Writ Appeal under clause 15 of the Letters Patent preferred Against the Order
23-07-2025 in W.P.No. 46922 OF2022 on the file of tn9 H]9n C9yfr

BETWEEN:
L, THE CHIEF EXECUTIVE OFFICER'

Zilla Praja Parishad, Jagityal District.

\ 2.

3.

4.

5.

oFFICE&
, ': i:: ''

2 &35

1. K. PAPATAH, 
AND

S/o.Sailu,
. Aged about 48 years, Caste BC,

Occ: Hand Pump Mechanic,
Nizamsagar Mandal KamaredCy District.

2. E BALATAH,
S/o. Ramaiah,
Aged about 47 years, Caste SC Madiga,
Occ: Hand Pump Mechanic,
Pulkal Mandal Sangareddy District.
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3. A.YADATAH,
S/o. Narsaiah,
Aged about 44 years, Caste BCB,
Occ: Hand Pump Mechanic,
Nangunur Mandal Siddipet District
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d 4. A. B'\LAIAH, .

S/o. Rajamallaiah,
Aged ;rbout 42 years, Caste BC-Goud,
Occ: l-land Pump Mechanic,
Siddipet Mandal Siddipet District.

5. K SRISAILAM,
S/o. Shankaraiah,
Aged about 48 years, Caste BC-B,
Occ: Hand Pump Mechanic,
Hathrrura Mandal Sangareddy District.

6. A. VENKATESHAM,
S/o. l-achaiah,
Aged about 40 years, Caste BC,
Occ: {and Pump Mechanic,
Jinnaram Mandal Sangareddy District.

7. MD. PASHA,
S/o. l{ohiuddin,
Aged about 46years, Caste BC-E,
Occ: l'land Pump Mechanic,
Korutla Mandal, Jagityal District.

8. M.SUDHAKA&
S/o. Anjaiah,
Aged about 37 years, Caste BC,
Occ: l-land Pump Mechanic,

' Andoler Mandal, Sangareddy District.

9. P. DEEI'LA NAIK,
S/o.Narsa Naik,
Aged ab'out 37 years, Caste ST,
Occ: Hand Pump Mechanic,
Alladurg Mandal, Medak District.

10. P. BAI.AIAH,
S/o. Vr:eraiah,
Aged about 50 years, Caste: SC,
Occ: Hand Purnp Mechanic,
Regodr: Mandal, Medak District.
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11. M. SATHATAH,
S/o. Narsaiah,
Aged about 45 Years, Caste: BC-D,
Occ: Hand PumP Mechanic,
Kondapaka Mandal Siddipet District.

12. B. PRAVEEN,
S/o. Posha Mallaiah,
Aged about 32 years,
Occ: Hand Pump Mechanic,
Malyala Mandal Jagityal District.

13. K. SAILU,
S/o. Venkaiah,
Aged about 38 years, Caste: BC,
Occ: Hand Pump Mechanic,
Nagireddypet Mandal, Kamareddy District.

L4. C. VENKATESHAM,
S/o. Budilingam,
Aged about 41 years, Caste: BC-B,
Occ: Hand Pump Mechanic,
Kathlapoor Mandal, Jagityal District.

15. P. RA' KUMA&
S/o. Komuraiah,
Aged about 44 years, Caste: BC-B,
Occ: Hand Pump Mechanic,

. Sulthanabad Mandal, Peddapalli District.

16. A. DURGAIAH,
S/o. Rajaiah,
Aged about 52 years, Caste: SC,
Occ: Hand Pump Mechanic,
Ramadugu Mandal, Karimnagar District.

17. t. SRINMS,
S/o. Venkaiah,
Aged about 39 years,
Occ: Hand Pump Mechanic,
Gollapalli Mandal, Jagityal District.

(RESPONDENT NOS.1 TO 6, I TO 11, 13,15 & lCI 4FEPROFORMA PARTY)
...RESq9NpENrs/

WRIT PETITIONER NOS. 712,L4 &L7

\
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18. S;TATE OF TELANGANA,

lup Oy its Chief Secretary,
Secretariat, BRK Bhavan,
Hyderabad.

19. STATE OF TELANGANA,
Rr:p by its principat Secretary,prrnchayat Raj and Rural Development,
Dept Secretariat, BRK Bhavan,
H)rderabad.

20. TltE coMMISSToNE&
panchayat Raj and Ruril Development,
De pt Himayath Nagar,Hyderabad.

2I. THE ENGINEERTN CHIEFpanchayat Raj and Rural Development,
Der:t Erramanzil, Hyderabad.

22. THE CHrEF EXECUTIVE OFFTCER,
Zilta praja parishad, ramarejay oiriri.t.

23. THE CHTEF EXECUTIVE OFFICER,
Zilla praja parishad, Sangareddy District,

24, THE CHIEF EXECUTIVE OFFICER,
Zilla praja parishad, Siddipet District

25, THE CHIEF EXECUTIVE OFFICER,
Zilla praja parishad, Medak District.

26. THE CHIEF EXECUTIVE OFFTCER,
Zilla praja parishad, peddapalli District.

27. THE CHIEF EXECUTIVE OFFICE&
Zilla praja parishad, Karimnagar District

28. THE DISTRICT PANCHAYA
Kama,reddy District. T RA' oFFI##k

29. THE DISTRI.CT PANCHAYA'
sang.reddy District. T RA' oFFr(hEfir
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PA N cHAYAr RAI o FFrc# 
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DISTRICT PANCHAYAT RA' OFFICE&
District.

,THE DTSTRTCT PANCHAYAT RAJ OFFICE&
Medak District

THE DISTRICT PANCHAYAT RA' OFFICER
Peddapalli District.

THE DISTRICT PANCHAYAT RAI OFFICER
Karimnagar District

35. THE MANDAL PARISHAD DEVELOPMENT
Nizamsagar Mandal, kamareddy District.

36. THE MANDAL PARTSHAD DEVELOPMENT
Nanguru Mandal, Siddipet District.

37. THE MANDAL PARISHAD DEVELOPMENT
Siddipet Mandal, Siddipet District.

38. THE MANDAL PARISHAD DEVELOPMENT
Jinnaram Mandal, Sangareddy District.

QfEICE&.::-1:..:1,
' ' i. .,

efq!€E&

sf[IsE&

39.

40.

THE MANDAL PARISHAD DEVELOPMENT
Alladurg Mandal, Medak District.

THE MANDAL PARISHAD DEVELOPMENT
Regode Mandal, Medak District.

4L. THE MANDAL PARTSHAD DEVELOPMENI
Kondapaka Mandal, Siddipet District.

42, THE MANDAL PARISHAD DEVELOPMENT
Hathnura Mandal, Sangareddy District.

43

44

THE MANDIIL PARISHAD DEVELOPMENT
Nagireddypet Mandal, kamareddy District.

rHE MANDAL PARTSHAD DEVELOPMENT QrESE&
Pulkal Mandal, Sangareddy District ;i 

*f;i:1ti
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45. THE MANDAT PARISHAD DEVELOPMENT
Sulthnabad Mandal, Peddapalli District.

46. THE MANDAL PARISHAD DEVELOPMENT
Ramadugu Mandal, Karimnagar District.^t)
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47.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Andole Mandal,
Sangarerddy District

(RESPC)NDENT NOS.22 TO 27,35 to 47 ARE NOT NECESSARY PARTIES)

... RESPONDE NTS/RESPONDE NTS

lA NO: 1OF 2026

Petition under Section 151 CPC praying that in the circumstances stated in

the affidavit filed in support of the petition, the High Court may be pleased to

CONDONE the delay of 107 days in filing the above appeal

lA NO: 2 OF 2026

Petition under Section 151 CPC praying that in the circumstances stated in

the affidavit filed in support of the petition, the High Court may be pleased to

SUSPEND the Order Dated 23.07.2025 in W.P.No.46922 of 2022 of the Hon'ble

Single Judge

Counselfor th,e Appellants: SRI K. PRADEEP REDDY

(sc FoR TG ZrLt-A PARTSHAD)

Counsel for th,e Respondent No.1 to 17: SRI PRABHAKAR CHIKKUDU

Counsel for the Respondent No.18: GP FOR GENERAL ADMINISTRATION

DEPARTMENT

Counsel for the Respondent No.19 to 21: GP FOR PANCHAYATH RAJ

L
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Writ Appeal under clause 15 of the Letters Patent preferred against the order

dated 23tO712O25 in W P No 46922 of 2022 and pass on the file of the High Court-

BETWEEN:

1. THE CHIEF EXECUTIVE OFFICER,
Ztlla Praja Parishad, Kamareddy District'

THE MANDAL PARISHAD DEVELOPMENT OFFICE&
Nizamsagar Mandal, kamareddy District'

THE MANDAL PARISHAD DEVELOPMENT OFFICER,

Nagireddypet Mandal, kamareddy District'
...APPELI-ANTS/

RESPONDENT NOS. 5, 19 & 31

2.

3.

t,

, AND

1. K. PAPAIAH,
S/o.Sailu,
Aged about 48 Years, Caste BC,

Occ: Hand PumP Mechanic,

Nizamsagar Mandal Kamareddy District'

2. E BALAIAH,
S/o. Ramaiah,
Aged about 47 Years, Caste SC Madiga,

Occ: Hand PumP Mechanic,

Pulkal Mandal Sangareddy District.

3. A.YADATAH,
S/o. Narsaiah,
Aged about 44 Years, Caste BCB,

Occ: Hand PumP Mechanic,

Nangunur Mandal Siddipet District.



l

1

4. 
'\. 

BALAIAH,
S/o. Rajamallaiah,
Aged about 42Years, Caste BC-Goud'

Occ: Hand PumP Mechanic'

Siddipet Mandal Siddipet District'

5. K SRISAILAM,
S/o. Shankaraiah,
Aged about 48 Years, Caste BC-B'

Occ: Hand PumP Mechanic'

Hathnura Mandal Sangareddy District'

A. VENKATESHAM,
S/o. Lachaiah,

Aged about 40 Years, Caste BC'

Occ: Hand PumP Mechanic,

linnaram Mandal Sangareddy District'

6.

7. MD. PASHA,
S/o. Mohiuddin,
Aged about 46 Years, Caste BC-E'

Occ: Hand PumP Mechanic'

Korutla Mandal, Jagityal District'

8. M.SUDHAKAR,
S/o. Anjaiah,
Aged about 37 Years, Caste BC'

Occ: Hand PumP Mechanic'

Andole Mandal, Sangareddy District'

9. P. DEEPLA NAIK,
S/o.Narsa Naik,

Aged about 37 Years, Caste ST'

Occ: Hand PumP Mechanic,

Alladurg Mandal, Medak District'

10t. P. BALAIAH,
S/o. Veeraiah,
Aged about 50 Years, Caste: SC'

Occ: Hand PumP Mechanic,

Regode Mandal, Medak District'
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11. M. SATHAIAH,
S/o. Narsaiah,
Aged about 45 years, Caste: BC_D,
Occ: Hand pump Mechanic,
Kondapaka Mandal Siddipet District.

L2. B. PRAVEEN,
S/o. Posha Mallaiah,
Aged about 32 years,
Occ: Hand pump Mechanic,
Malyala Mandal Jagityal District.

13. K. SAILU,
S/o. Venkaiah,
Aged about 38 years, Caste: BC,
Occ: Hand pump Mechanic,
Nagireddypet Mandal, Kamareddy District.

14. C. VENKATESHAM,
S/o. Budilingam,
Aged about 41 years, Caste: BC-B,
Occ: Hand pump Mechanic,
Kathlapoor Mandal, Jagityal District.

15. P. RAJ KUMAR,
S/o. Komuraiah,
Aged about 44 years, Caste: BC_B,
Occ: Hand pump Mechanic,
Sulthanabad Mandal, peddapalli District.

16. A. DURGAIAH,
S/o. Rajaiah,
Aged about 52 years, Caste: SC,
Occ: Hand Pump Mechanic,
Ramadugu Mandal, Karimnagar District.

17. J. SRINIVAS,
S/o. Venkaiah,
Aged about 39 years,
Occ: Hand Pump Mechanic,
Gollapalli Mandal, Jagityal District.
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(RESPONDENT NOS.2 TO 12 & 14 TO t7 ARE PROFORMA pARTy)
...RESPONDENTS/ WRIT

PETITIONER NOS. 1 &13
18. STATE OF TELANGANA,

Rep by its Chief Secretary,
Secretariat, BRK Bhavan,
Hyderabad.

19. STA'TE OF TELANGANA,
Rep by its Principal Secretary,
Panchayat Raj and Rural Development,
Dept Secretariat, BRK Bhavan,
Hyde:rabad.

2(J. THE COMMISSIONER,
Panchayat Raj and Rural Development,
Dept Himayath Nagar,Hyderabad.

2T. THE ENGINEERTN CHIEF
Panclrayat Raj and Rural Development,
Dept Erramanzil, Hyderabad.

22. THE CHIEF EXECUTIVE OFFICER,
Zilla Praja Parishad, Sangareddy District.

23. THE CHIEF EXECUTIVE OFFICER,
Zilla l>raja Parishad, Siddipet District

24. THE .CHIEF EXECUTIVE OFFICER,
Zilla Praja Parishad, Jagityal District

25. THE ICHIEF EXECUTIVE OFFICER,
Zilla l>raja Parishad, Medak District.

26. THE CHIEF EXECUTIVE OFFICER,
Zilla l>raja Parishad, Peddapalli District.

27. THE I]HIEF EXECUTIVE OFFICER,
Zilla t'raja Parishad, Karimnagar District.

28. THE DISTRTCT PANCHAYAT RAJ OFFICER,
Kamareddy District.

29. THE DISTRTCT PANCHAYAT RA] OFFICER,
Sang;rreddy District.

30. THE DISTRICT PANCHAYAT RA] OFFICER,
Siddip,et District.

0
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3L. THE DTSTRICT PANCHAYAT RAJ OFFICER,
Jagityal District.

32. THE DISTRICT PANCHAYAT RAJ OFFTCER,
Medak District.

33. THE DISTRICT PANCHAYAT RAJ OFFICER
Peddapalli District.

34. THE DISTRICT PANCHAYAT RAJ OFFICER
Karimnagar District.

35. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Korutla Mandal, Jagityal District.

36. THE MANDAL PARISHAD DEVELOPMENT OFFICE&
Nanguru Mandal, Siddipet District.

37. THE MANDAL PARISHAD DEVELOPMENT OFFICE&
Siddipet Mandal, Siddipet District.

38. THE MANDAL PARISHAD DEVELOPMENT OFFICE&
Jinnaram Mandal, Sangareddy District.

39. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Alladurg Mandal, Medak District.

40
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TttE MANDAL PARISHAD DEVELOPMENT OFFICE&
Regode Mandal. Medak District.

THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Kondapaka Mandal, Siddipet District.

42. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Hathnura Mandal, Sangareddy District.

43. THE MANDAL PARISHAD DEVELOPMENT OFFTCER,
Malyala Mandal, Jagityal District.

44. THE MANDAL PARTSHAD DEVELOPMENT OFFICE&
Pulkal Mandal, Sangareddy District.

45. THE MANDAL PARISHAD DEVELOPMENT OFFTCER,
Sulthnabad Mandal, Peddapalli District.

46. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Ramadugu Mandal, Karimnagar District.

:
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47. TIFIE MANDAL PARISHAD DEVELOPMENT OFFICER,
Arrdole Mandal, Sangareddy District.

44. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Kathlapoor Mandal, Jagityal District.

49. TI{E MANDAL PARISHAD DEVELOPMENT OFFICER,
Gollapur Mandal, lagityal District.

(RESPOTNDENT NOS.22 TO 27 & 35 TO 49 ARE NOT NECESSARY
PARTTES)

...RESPONDENTS/
RESPONDENTS

lA NO: 1 OF 2026

Petition under Section 151 CPC praying that in the circumstances stated in

the affidavit f'led in support of the petition, the High Court may be pleased to

CONDONE the delay of 29 days in filing the above appeal.

lA NO: 2 OF 2026

Petition under Section 151 CPC praying that in the circumstances stated in

the affidavit filed in support of the petition, the High Court may be pleased to

SUSPEND ther Order Dated 23.O7.2025 in W.P.No.46922 of 2022 ot the Hon'ble

Single Judge.

Counsel for the Appellant: SRI K. PRADEEP REODY KATTA

Counsel forthe Respondent No.I to 17: SRI PRABHAKAR CHIKKUDU

Counsel for the Respondent No.l8: GP FOR GENERAL AOMINISTRATION

DEPARTMENT

Counsel for the Respondent No.19 & 21: GP FOR PANCHAYATH RAJ
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WRIT APPEAL NO: 215 OF 2026:

W6t Appeal under clause 15 of the Letters Patent Preferred Against Order

Dated 23tOTt2O25 in WP.No. 46922 of 2022. on the file of the High Court.

BETWEEN:

THE CHIEF EXECUTIVE OFFICER,
Zilla Praja Parishad, Peddapalli District.

THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Sulthnabad Mandal, Peddapalli District

...APPELI_ANTS/
RESPONDENT NOS.10 & 33

AND
K. PAPAIAH,
S/o.Sailu,
Aged about 48 years, Caste BC,
Occ: Hand Pump Mechanic,
Nizamsagar Mandal Kamareddy District.

L

2.

1

2. E BALAIAH,
S/o.'Ramaiah,
Aged about 47 years, Caste SC Madiga,
Occ: Hand Pump Mechanic,
Pulkal Mandal Sangareddy District.

3. A.YADAIAH,
S/o. Narsaiah,
Aged about 44 years, Caste BCB,
Occ: Hand Pump Mechanic,
Nangunur Mandal Siddipet District.

4. A. BALAIAH,
S/o. Rajamallaiah,
Aged about 42 years, Caste BC-Goud,
Occ: Hand Pump Mechanic,
Siddipet Mandal Siddipet District.

. -}f-";-i;-:-i
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K SRISAILAM,
S/o. Sha rkaraiah,
Aged about 48 Years, Caste BC-B'

Occ: Hard PumP Mechanic'

Hathnurer Mandal Sangareddy District

A. VENKATESHAM,
S/o. Laclraiah,

Aged ab<>ut 40 Years, Caste BC'

Occ: Hand PumP Mechanic'

Jinnaranr Mandal SangareddrT District'

MD. PASHA,
S/o. Motriuddin,

Aged about 46 Years, Caste BC-E'

Occ: Hartd PumP Mechanic'

Korutla lvlandal, Jagityal District'

8. M.SUDHAKAR,
S/o. Anjaiah,
Aged abcut 37 Years' Caste BC'

Occ: Hand PumP Mechanic'

Andole l4andal, Sangareddy District

9. P. DEEPI,A NAIK,
S/o.Narser Naik,

Aged about 37 Years, Caste ST'

Occ: Hanrj PumP Mechanic'

Alladurg lvlandal, Medak District'

1(). P. BALAIAH,
S/o. Vet:raiah,
Aged about 50 Years' Caste: SC'

Occ: Hand PumP-Mechanic'

Regode Mandal, Medak District'

5
a
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11. M. SATIHAIAH,
S/o. Nar-saiah,
Aged abrout 45 Years, Caste: BC-D,

Occ: Hand Pump Mechanic,
ndap;aka Mandal Siddipet District.

: .-:-'"_'_:+*iEiI
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B. PRAVEEN,
S/o. Posha Mallaiah,

Aged about 32 years,

Occ: Hand Pump Mechanic,
Malyala Mandal Jagityal District.

. K. SAILU,
S/o. Venkaiah,
Aged about 38 years, Caste: BC,
Occ: Hand Pump Mechanic,
Nagireddypet Mandal, Kamareddy District.

L4. C. VENKATESHAM,
S/o. Budilingam,
Aged about 41 years, Caste: BC-B,
Occ: Hand Pump Mechanic,
Kathlapoor Mandal, Jagityal District.

15. P. RA' KUMAR,
S/o. Komuraiah,
Aged about 44 years, Caste: BC-B,
Occ: Hand Pump Mechanic,
Sulthanabad Mandal, Peddapalli District.

16. A; DURGAIAH,
S/o. Rajaiah,
Aged about 52 years, Caste: SC,
Occ: Hand Pump Mechanic,
Ramadugu Mandal, Karimnagar District.

17. !. SRTNTVAS,
S/o. Venkaiah,
Aged about 39 years,
Occ: Hand Pump Mechanic,
Gollapalli Mandal, Jagityal District.

(RESPONDENT NO.l TO 14 & 16, 17 ARE PROFORMA pARTy)
...RESPONDENTS/

WRIT PETITIONER NO.15
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18. STAI'E OF TELANGANA,

Rep try its Chief Secretary,
Secretariat, BRK Bhavan,
Hyder-abad.

19. STATE OF TELANGANA,
Rep by its Principal Secretary,
Panchayat Raj and Rural Development,
Dept Secretariat, BRK Bhavan, Hyderabad.

20. THE I:OMMISSIONER,
Pancl',ayat Raj and Rural Development,
Dept Himayath Nagar,Hyderabad.

2I. THE ENGINEERIN CHIEF
Panchayat Raj and Rural Development,
Dept rfrramanzil, Hyderabad.

22. THE CHIEF EXECUTIVE OFFICER,
Zilla F'raja Parishad, Jagityal District.

23 THE CHIEF EXECUTIVE OFFICER,
Zilla Praja Parishad, Kamareddy District.

24. THE CHIEF EXECUTIVE OFFICER,
Zrlla Praja Parishad, Sangareddy District

25. .THE CHIEF EXECUTIVE OFFICER,
Zilla Praja Parishad, Siddipet District.

26. THE CHIEF EXECUTIVE OFFICER,
Zilla Praja Parishad, Medak District

27. THE C:HIEF EXECUTIVE OFFICER,
Zilla Praja Parishad, Karimnagar District

28. THE CIISTRICT PANCHAYAT RAJ OFFICER,
Kamareddy District

29. THE DIISTRICT PANCHAYAT RAJ OFFICER,
Sangareddy District.

30. THE DIISTRICT PANCHAYAT RAf OFFICER,
Siddip,:t District.

31. THE DISTRICT PANCHAYAT RAJ OFFICER,
Jagity.tl District.

I
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THE DISTRICT PANCHAYAT RAJ OFFICER"
Medak District.

THE DISTRICT PANCHAYAT RAJ OFFICER,
Peddapalli District.

THE DISTRTCT PANCHAYAT RAI OFFICER,
Karimnagar District.

THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Korutla Mandal, Jagityal District.

THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Nizamsagar Mandal, kamareddy District.

THE MANDAL PARTSHAD DEVELOPMENT OFFICER,
Nagireddypet Mandal, kamareddy District.

THE MANDAL PARTSHAD DEVELOPMENT OFFICER,
Jinnaram Mandal, Sangareddy District.

9. THE MANDAL PARTSHAD DEVELOPMENT OFFTCE&
Nanguru Mandal, Siddipet District.

THE MANDAL PARISHAD DEVELOPMENT OFFTCER"
Siddipet Mandal, Siddipet District.

THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Gollapur Mandal, Jagityal District.

42. THE MANDAL PARISHAD DEVELOPMENT OFFTCER,
Hathnura Mandal, Sangareddy District.

43. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Malyala Mandal, Jagityal District.

44. THE MANDAL PARTSHAD DEVELOPMENT OFFTCE&
Pulkal Mandal, Sangareddy District.

45 THE MANOAL PARISHAD DEVELOPMENT OFFICER,
Alladurg Mandal, Medak District.

46. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Ramadugu Mandal, Karimnagar District.

47. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Andole Mandal, Sangareddy District.

o



t

o

L,<

48 THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Kathlaproor Mandal, Jagityal District.

49. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Kondap,6[3 Mandal, Siddipet District.

50. THE M,ANDAL PARISHAD DEVELOPMENT OFFICER,
Regode Mandal, Medak District.

...RESPONDENTS/
. RESPONDENTS

(RESPOI{PJ:NT Nos.22 TO 27 &' 35 TO 50 ARE NOT NECESSARY PARTIES)

lA NO: 1 OF 2026

Petition under section 1s1 cpc praying that in the circumstances stated in
the affidavit filed in support of the petition, the High court may be pleased to
CONDONE thrr delay of 28 days in filing the above appeal.

lA NO: 2 OF 2026

Petition under section 151 cpc praying that in the circumstances stated in
the affidavit filed in support of the petition, the High court may be pleased to
susPEND the order oated 231o7t202s in w.p.No.46922 ot 2022 ot the
Honourable Single Judge.

Counsel for thr: Appellants: SRI K. PRADEEP REDDY KATTA

(sc FoR TG ZTLLA PARTSHAD)

Counsel forthe Respondent No.l to 14, 16 & 17:

Counsel forther Respondent No.i5: CHIKKODU PRABHAKAR

counsel for the' Respondent No.rg: Gp FoR GENERAL ADMlNisrRATroN

DEPARTMENT

counsel for the Respondent No.19 to 21 & 2g to 34: Gp FoR pANcHAyAT RAJ

2
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WRIT APPEAL NO: 219 OF 2026:

Writ Appeal under clause 15 of the Letters Patent Preferred Against the Order
Dated 23tO712025, in W.P. No. 46922 of 2022 on the file of the High Court.

BETWEEN:

THE CHIEF EXECUTIVE OFFICER,
Zilla Praja Parishad, Karimnagar District.

THE MANDAL PARISHAD DEVELOPMENT OFFTCER,
Ramadugu Mandal, Karimnagar District.

RES Po N D.*+oo*tbHllt'u . +
34

AND
K. PAPATAH,
S/o.Sailu,
Aged about 48 years, Caste BC,
Occ: Hand Pump Mechanic,
Nizamsagar Mandal Kamareddy District.

2. E BALATAH,

S/o. Ramaiah,
' Aged about 47 years, Caste SC Madiga,

Occ: Hand Pump Mechanic,
Pulkal Mandal Sangareddy District.

3. A.YADAIAH,
S/o. Narsaiah,
Aged about 44 years, Caste BCB,
Occ: Hand Pump Mechanic,
Nangunur Mandal Siddipet District.

4. A. BALAIAH,
S/o. Rajamallaiah,
Aged about 42 years, Caste BC-Goud,
Occ: Hand Pump Mechanic,
Siddipet Mandal Siddipet District.

1

2

1
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5. K SRISAILAM,
S/o Shankaraiah,
Aged about 48 Years, Caste BC-B,

Occ: Hand PumP Mechanic,
Hatrnura Mandal Sangareddy District'

6. A. \IENKATESHAM,
S/o, Lachaiah,
Aged about 40 Years, Caste BC,

Occ: Hand PumP Mechanic,

Jinnaram Mandal Sangareddy District'

7. MD. PASHA,
S/o, Mohiuddin,
Aged about 46 Years, Caste BC-E,

Occ: Hand PumP Mechanic,
Kor"rtla Mandal, Jagityal District.

8. M.SUDHAKAR,
S/o, Anjaiah,
Aged about 37 Years, Caste BC,

Occ: Hand PumP Mechanic,

Andole Mandal, Sangareddy District

9. P. DEEPLA NAIK,
S/o.llarsa Naik,
Aged about 37 Years, Caste ST,

Occ: Hand PumP Mechanic,

Alladurg Mandal, Medak District.

10. P. I}ALAIAH,
S/o. Veeraiah,
Aged about 50 Years, Caste: SC,

Occ: Hand PumP Mechanic,
Regode Mandal,' Medak District.

11. M. :SATHAIAH,
S/o. Narsaiah,
Aged about 45 years, Caste: BC-D,
Occ: Hand Pump Mechanic,
Kondapaka Mandal Siddipet District.

1

1
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L2. B. PRAVEEN,

S/o. Posha Mallaiah,
Aged about 32 years,
Occ: Hand Pump Mechanic,
Malyala Mandal Jagityal District

13. K. SATLU,
S/o. Venkaiah,
Aged about 38 years, Caste: BC,
Occ: Hand Pump Mechanic,
Nagireddypet Mandal, Kamareddy District.

14. C. VENKATESHAM,
S/o. Budilingam,
Aged about 4L years, Caste: BC-B,
Occ: Hand Pump Mechanic,
Kathlapoor Mandal, Jagityal District.

1s. P. RAr KUMA&
S/o. Komuraiah,
Aged about 44 years, Caste: BC-B,
Occ: Hand Pump Mechanic,
Sulthanabad Mandal, peddapalli District.

16.. A. DURGAIAH,

"/' S/o. Rajaiah,
Aged about 52 years, Caste: SC,
Occ: Hand Pump Mechanic,
Ramadugu Mandal, Karimnagar District.

L7. 
'. 

SRTNTVAS,
S/o. Venkaiah,
Aged about 39 years, .-
Occ: Hand Pump Mechanic,
Gollapalli Mandal, Jagityal District.

(RESPONDENT Nos.l To 15, & 17 ARE PROFORMA pARTy)
.-.RESPONDENTS/ WRrT

PETITIONER NO.1618. STATE OF TELANGANA,
Rep by its Chief Secretary,
Secretariat, BRK Bhavan,
Hyderabad.
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19. STATE OF TELANGANA'
neP O'f its PrinciPal SecretarY'

Panchayat nai and Rural Development'

DePt iiecretariat' BRK Bhavan'

HYderabad'

2f,. THE I:OMMISSIONER'. ^
Panclrayai R;j ind Rural Development'
'#;; nitnivut' Nagar'HYderabad'

2t. THE ENGTNEERTN cHr-Er

Panclrayai n'iuno Rural.Development'

DePt Erramanzil' HYderabad'

22. THE CHIEF EXECUTIVE OFFICER'

ZillaPrajaParishad,JagityalDistrict.

23. THE CHIEF EXECUTIVE OFFICER'

Zilla Praj-aJarisnaO' Kamareddy District'

24. THE CHIEF EXECUTIVE OFFICER'

zitra praiJ'pu'iinuo' Sangareddy District'

2s. rHE cHrEF ExECUrlvF oFFrcER',

Zilta eraia Parishad' Medak District'

26.

27.

28.

29.

3(}.

31.

THE CHIEF EXECUTIVE OFFICER'

iiri,, oiJi. Parishad' Peddapalli District'

THE CHIEF EXECUTIVE OFFICER'

;,,; P-1, Parishad, SiddiPet District'

THE DISTRICT PANCHAYAT RAt OFFICER'

KanareddY District'

THE DISTRICT PANCHAYAT RAI OFFICER'

SangareddY District'

THE DISTRICT PANCHAYAT RA' OFFICER'

SirldiPet District'

T}IE DISTRICT PANCHAYAT RA] OFFICER'

JagitYal District.

TI{E DISTRICT PANCHAYAT RAJ OFFICER'

Medak District.

(

I
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32.
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THE DISTRICT PANCHAYAT RAI OFFICER
Peddapalli District

34. THE DISTRICT PANCHAYAT RAI OFFICER
Karimnagar District.

35. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Korutla Mandal, Jagityal District.

35. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Nizamsagar Mandal, kamareddy District.

37. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Nagireddypet Mandal, kamareddy District.

ig. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Jinnaram Mandal, Sangareddy District.

39. THE MANDAL PARISHAD DEVELoPMENT oFFICER,
Alladurg Mandal, Medak District.

40. THE MANDAL PARISHAD DEVELOPMENT OFFTCE&
Regode Mandal, Medak District.

4t. THE MANDAL PARTSHAD DEVELOPMENT OFFTCE&
Gollapur Mandal, Jagityal District.

42. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Hathnura Mandal, Sangareddy District.

43. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Malyala Mandal, Jagityal District.

THE MANDAL PARTSHAD DEVELOPMENT OFFICER,
Pulkal Mandal, Sangareddy District.

THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Sulthnabad Mandal, Peddapalli District.

THE MANDAL PARISHAD DEVELOPMENT OFFICE&
Nanguru Mandal, Siddipet District.

THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Andole Mandal, Sangareddy District.

44

45

46

47
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48.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Kathlapoor Mandal,

Jagityal District.

49.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Siddipet Mandal,

Siddipert District.

50.THE M,ANDAL RARISHAD DEVELOPMENT oFFlcER, Kondapaka Mandal,

Siddipe,t District.

(RESP()NDENT NOS.22 TO 27 & 3s TO 50 ARE NOT NECESSARY

PARTTES)

...RESPONDENTS

lA NO: 2 OF 2026

Petition under Section 151 CPC praying that in the circumstances stated in

the affidavit filed in support of the petition, the High Court may be pleased to

SUSPEND the Order Dated 2310712025 in W.P.No.46922 of 2022 of the

Honourable Single Judge

Counsel for ttre Appellants: SRI K. PRADEEP REDDY

(sc FoR TG ZTLLA PARTSHAD)

Counsel for thre Respondent No.l to 17: SRI PRABHAKAR CHIKKUDU

counsel for the Respondent No.l8: GP FoR GENERAL ADMINISTRATION

DEPARTMENT

counsel for the Respondent No.19 to 21,28 to 34: GP FoR PANCHAYATH RAJ

:}
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WRIT APPEAL NO: 223 OF 2026:

Writ Appeal under clause 15 of the Letters Patent Preferred against the dated
2310712025 in WP No 46922 of 2022 on the file of the High Court.

BETWEEN:
1. THE CHIEF EXECUTIVE OFFICE&

Zilla Praja Parishad, Medak District'

2.THEMANDALPARISHADDEVELoPMENTpFFIcE&
Atladurg Mandal, Medak District

3.THEMANDALPARISHADDEVELoPMENToFFICER,
Regode Mandal, Medak District. ...APPELLANTS/

RESPONDENT NOS.9, 27 &28
AND

1. K. PAPAIAH,
S/o.Sailu,
Aged about 48 Years, Caste BC,

Occ: Hand PumP Mechanic,

Nizamsagar Mandal Kamareddy District'

2. E BALAIAH,
S/o. Ramaiah,
Aged about 47 Years, Caste SC Madiga,

Occ: Hand PumP Mechanic,
Pulkal Mandal Sangareddy District.

3. A.YADAIAH,
S/o. Narsaiah,
Aged about 44 Years, Caste BCB,

Occ: Hand PumP Mechanic,

Nangunur Mandal Siddipet District'

4. A. BALAIAH,
S/o. Rajamallaiah,
Aged about 42 Years, Caste BC-Goud,

Occ: Hand PumP Mechanic,

Siddipet Mandal Siddipet District.
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5. K SRTSAILAM,
S/o. Shankaraiah,
Aged about 48 years, Caste BC_B,
Occ: Hand pump Mechanic,

Hathnura Mandal Sangareddy District.

6. A. VENKATESHAM,
S/o. l_achaiah,
Aged about 40 years, Caste BC,
Occ: t-land pump Mechanic,

Jinnaram Mandal Sangareddy District.

7. MD. F'ASHA,
s/o. tvtohiuddin,
Aged about 46 years, Caste BC_E,
Occ: l-land pump Mechanic,

Korutla Mandal, Jagityal District.

8. M.SUDHAKAR,
S/o. Anjaiah,
Aged about 37 years, Caste BC,
Occ: Hand pump Mechanic,

Andole Mandal, Sangareddy District.

9. F. DEEI'LA NAIK,
S/o.Narsa Naik,
Aged ab.out 37 years, Caste ST,
Occ: Hand pump Mechanic,

Alladurg Mandal, Medak District.

10. P. BAL,qrAH,
S/o. Ve,:raiah,
Aged ahout 50 years, Caste: SC,
Occ: Hand pum,p Mechanic,

Regode Mandal, Medak District.

11. M. SATI{AIAH,
S/o. Narsaiah,
Aged ab,cut 45 years, Caste: BC_D,
Occ: Hand pump Mechanic,

Kondapaka lrlandal Siddipet District.

.::.,--.:liij:=., ,r.i: . i,r..
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(t . S/o. Posha Mallaiah," Aged about 32 Years,' Occ: Hand PumP Mechanic,

2. B. PRAVEEN,

STATE OF TELANGANA,
Rep by its Chief Secretary,
Secretariat, BRK Bhavan,
Hyderabad.

'' Malyala Mandat lagityal District.

13. K. SATLU,
' S/o. Venkaiah,

Aged about 38 years, Caste: BC,

Occ: Hand Pump Mechanic,

Nagireddypet Mandal, Kamareddy District.

T4. C. VENKATESHAM,
S/o. Budilingam,
Aged about 41 years, Caste: BC-B,
Occ: Hand Pump Mechanic,

Kathlapoor Mandal, Jagityal District.

15. P. RAJ KUMAR,
S/o. Komuraiah,
Aged about 44 years, Caste: BC-B,
Occ: .Hand Pump Mechanic,

Sulthanabad Mandal, Peddapalli District.

1q. A. DURGATAH,
S/o. Rajaiah,
Aged about 52 years, Caste: SC,
Occ: Hand Pump Mechanic,

Ramadugu Mandal, Karimnagar District.
L7. J. SRINIVAS,

S/o. Venkaiah,
Aged about 39 years,
Occ: Hand Pump Mechanict
Gollapalli Mandal, Jagityal District.

(RESPONDENT NO. 1 TO 8 & 1t TO L7 ARE PROFORMA
PARW) ...RESPONDENTS/

WRITPETTTIONER NOS.g & 10

18.

--5''"1)- ,l
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19.o

20. THE COMMISSTONER,

!an9l9-Vat Raj and Rurat Devetopmenr,
Dept H imayathNagar, Hyderabad.

THE IENGINEERIN CHIEF
Panctnyat Raj and Rural Development,
Dept Erramanzil, Hyderabad.

THE CHTEF EXECUTIVE OFFICER,
Zilla Fraja parishad, Kamareddy District.

THE CHTEF EXECUTIVE OFFICER,
Zilla Praja parishad, Sangareddy District.

THE CHIEF EXECUTIVE OFFICER,
Zilla Praja parishad,Siddipet District

THE CHTEF EXECUTIVE OFFTCER,
Zilla Praja parishad, Jagityal District.

THE CIHIEF EXECUTIVE OFFICER,
Zilla Praja parishad, peddapalti District.

THE CI{IEF EXECUTIVE OFFICER,
Zilla Pr,rja parishad, Karimnagar District.

THE DISTRICT PANCHAYAT RAJ OFFTCER,
Kamareddy District.

THE DISTRICT PANCHAYAT RAJ OFFICER,
Sangareddy District.

THE DISTRIGT PANCHAYAT RAI OFFICER,
Siddipet District.

THE DI:'TRICT PANCHAYAT RAJ OFFICER,
Jagityal District.

THE DT!;TRTCT PANCHAYAT RAJ OFFTCER,
Medak District.

21.

22.

23.

24.

25.

26,

27.

28.

29.

30.

31.

32.

1
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37.
.t,i

THE DTSTRICT PANCHAYAT RAI OFFICER,
Peddapalli District.

THE DISTRICT PANCHAYAT RAJ OFFICER,
Karimnagar District.

THE MANDAL PARISHAD DEVELOPMENT OFFTCER,
Korutla Mandal, Jagityal District.

THE MANDAL PARISHAD DEVELOPMENT OFFICE&
Nizamsagar Mandal, kamareddy District.

THE MANDAL PARISHAD DEVELOPMENT OFFTCER,
Nagireddypet Mandal, kamareddy District.

THE MANDAL PARISHAD DEVELOPMENT OFFICE&
Jinnaram Mandal, Sangareddy District.

THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Nanguru Mandal, Siddipet District.

THE MANDAL PARISHAD DEVELOPMENT OFfICER,
Siddipet Mandal, Siddipet District.

THE MANDAL PARISHAD DEVELOPMENT OFFIGE:R., ;

Gollapur Mandal, Jagityal District.

THE MANDAL PARISHAD DEVELOPMENT OFFICE&
Hathnura Mandal, Sangareddy District.

THE MANDAL PARTSHAD DEVELOPMENT OFFTCER,
Malyala Mandal, Jagityal District.

THE MANDAL PARISHAD DEVELOPMENT OFFICE&
Pulkal Mandal, Sangareddy District.

THE MANDAL PARISHAD DEVELOPMENT OFFICE&
Sulthnabad Mandal, peddapalti District

THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Ramadugu Mandal, Karimnagar District.

THE MANDI\L PARISHAD DEVELOPMENT OFFICE&
Andole Mandal, Sangareddy District.

THE MANDAL PARISHAD DEVELOPMENT OFFTCER,
Kathlapoor Mandal, Jagityal District.

48.

39.

40.

4!.

nr..

43.

44.

45.

46.

47.

48.

o

i.
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49. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Kondapaka Mandal, Siddipet District.

...RESPONDENTS/
RESPONDENTS

(RESPONDENT NOS.22 to 27 & 35 to 49 ARE NoT NECESSARY
PARTIES)

lA NO: 2 OF 21126

Petition under Section 151 CPC praying that in the circumstances stated in
the affidavit filed in support of the petition, the High Court may be pleased to
SUSPEND the Order Dated 23.07.2025 in W.P.No.46922 of 2022 of the Honbte
Single Judge.

Counsel for th,e Appellants: SRI K. PRADEEP REDDY

counsel for thr: Respondent No.1 to 1l: sRl PRABHAKAR CHIKKUDU

Counsel for the flespondent No.lg: Gp FOR GENERAL ADMINISTRATION

DEPARTMENT

counsel for ther Respondent No.19 to 21,2g to 34: Gp FoR pANcHAyATH RAJ

,{
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WRIT APPEAL NO;268 OF 2026:

Writ Appeal under clause 15 of the Lefters Patent preferred against the Order
dated 2310712025 passed in W.P. No. 46922 of 2022. on the file of the High Court.

BETWEEN:
1. THE CHIEF EXECUTIVE OFFICER,

Zilla Praja Parishad, Siddipet District.

THE MANDAL PARISHAD DEVELOPMENT OFFICE&
Nanguru Mandal, Siddipet District.

TFIE MANDAL PARISHAD DEVELOPMENT OFFICE&
Siddipet Mandal, Siddipet District.

THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Kondapaka Mandal, Siddipet District. ...APPELLANTS/

RESPONDENT NOS .7 ,2L,22 & 29

AND
K. PAPAIAH,
S/o.Sailu,
Aged about 48 years, Caste BC,

.Occ: Hand Pump Mechanic,
Nizamsagar Mandal Kamareddy District.

2. E BALAIAH,
S/o. Ramaiah,
Aged about 47 years, Caste SC Madiga,
Occ: Hand Pump Mechanic,
Pulkal Mandal Sangareddy District.

3. A.YADAIAH,
S/o. Narsaiah,
Aged about 44 years, Caste BCB,
Occ: Hand Pump Mechanic,
Nangunur Mandal Siddipet District.

2.

3.

4.

1
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4. A. B.ALATAH,
S/o. Ilajamallaiah,
Aged about 42 years, Caste BC_Goud,
Occ: lJand pump Mechanic,
Siddipet Mandat Siddipet District.

5. K SFTISAILAM,
S/o. Shankaraiah,
Agecl about 48 years, Caste BC_B,
Occ: Hand ptrmp Mechanic,
Hathnura Mandal Sangareddy District.

6. A. VENKATESHAM,
S/o. Lachaiah,
Aged about 40 years, Caste BC,
Occ: Hand pump Mechanic,
linnaram Mandal Sangareddy District.

7. MD. I'ASHA,
S/o. l4ohiuddin,
Aged about 46 years, Caste BC_E,
Occ: lJand pump Mechanic,
Korutla Mandal, Jagityal District.

8. 'M.SUDHAKAR,

S/o. Anjaiah,
Aged about 37 years, Caste BC,
Occ: l-land pump Mechanic,
Andoler Mandal, Sangareddy District.

9. P. DEET'LA NATK,
S/o.Nan;a Naik,
Aged about 37 years, Caste ST,
Occ: Hard pump Mechanic,
Alladurg Mandal, Medak District..

10. P. BALAIAH,
S/o. Vereraiah,
Aged alout 5O years, Caste: SC,
Occ: Hand pump Mechanic,
Regode Mandal, Medak District.

1

\

I
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11. M. SATHAIAH,
S/o. Narsaiah,
Aged about 45 years, Caste: BC-D,
Occ: Hand PumP Mechanic,
Kondapaka Mandal Siddipet District.

12. B. PRAVEEN,
S/o. Posha Mallaiah, '

Aged about 32 years,
Occ: Hand Pump Mechanic,
Malyala Mandal Jagityal District.

13. K. SAILU,
S/o. Venkaiah,
Aged about 38 years, Caste: BC,

Occ: Hand Pump Mechanic,
Nagireddypet Mandal, Kamareddy District.

14. C. VENKATESHAM,
S/o. Budilingam,
Aged about 4l years, Caste: BC-B,
Occ: Hand Pump Mechanic,
Kathlapoor Mandal, Jagityal District

15...P. RA' KUMAR,
S/o. Komuraiah,
Aged about 44 years, Caste: BC-B,
Occ: Hand Pump Mechanic,
Sulthanabad Mandal, Peddapalli District

16. A. DURGAIAH,
S/o. Rajaiah,
Aged about 52 years, Caste: SC,

Occ: Hand Pump Mechanic,
Ramadugu Mandal, Karimnagar District

t7. ). sRrNrvAs,
S/o. Venkaiah,
Aged about 39 years,
Occ: Hand Pump Mechanic,
Gollapalli Mandal, Jagityal District.

.T
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(RESPONDENT No.1, 2, 5 To 10 &12 To t7 ARE pRoFoRltA
PARTY) ...RESPONDENTS/ wRrT

PETITIONER NOS. 3,4 &1118. STATE OF TELANGANA,
Rep by its Chief Secretary,
Secretariat, BRK Bhavan
Hyderabad.

19. STATE OF TELANGANA
Rep by its principat SecrJt dry,
Panchayat Raj and Rural Development,
Dept Secretariat, BRK Bhavan,
Hyderabad.

2(J. THE COMMTSSTONER,
Panchayat Raj and Rural Development,
Dept Himayath Nagar, Hyderabad.

21. THE ENGINEERIN CHIEF
Panchayat Raj and Rural Development,
Dept Erramanzil, Hyderabad.

22. THE CHIEF EXECUTTVE OFFICER,
Zilla praja parishad, Kamareddy District.

23. THE CHIEF EXECUTIVE OFFICER,
Zilla praja parishad, Sangareddy Disirict.

24. THE CHIEF EXECUTIVE OFFICER,
Zilla praja parishad, Jagityal Distric[.25. THE CHIEF EXECUTI'E OFFICER,
Zilla praja parishad, Medak District.

26. THE CHIEF EXECUTIVE OFFICER,
Zilla praja parishad, peddapalli Distiict.

27. THE CHIEF EXECUTIVE OFFICER,
Zilla praja parishad, Karimnagar District.

28. T-HE DISTRICT PANCHAYAT RAJ OFFTCER,
Kamareddy District.

29. THE DISTRICT PANCHAYAT RAJ OFFICER,
Sangareddy District.

30. THE DISTRICT PANCHAYAT RAJ OFFICER,
Siddipet District.

i
I

f
I
I
!
4
I
*

I
*--

.,,

",,:',3,fl



3L.

)t/

,/i THE DISTRICT PANCHAYAT RAJ OFFICER,
Jagityal District.

THE DISTRICT PANCHAYAT RAJ OFFICE&
Medak District.
THE DISTRICT PANCHAYAT RAJ OFFICER
Peddapalli District.
THE DISTRICT PANCHAYAT RAJ OFFICER
Karimnagar District.

THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Korutla Mandal, Jagityal District.

/'\lL

33.

32.

34.

3s.

;

36. THE MANDAL PARISHA! O6VTIOPMENT OFFICER,
Nizamsagar Mandal, kamareddy District'

37. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Nagireddypet Mandal, kamareddy District'

iE. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Jinnaram Mandal, Sangareddy District'

39. THE MANDAL PARISHAD DEVELoPMENT oFFICER,
Alladurg Mandal, Medak District.

40.. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Regode Mandal, Medak District.

41-. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Gollapur Mandal, Jagityal District.

42. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Hathnura Mandal, Sangareddy District'

43. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Malyala Mandal, Jagityal District.

44. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Pulkal Mandal, Sangareddy District.

45. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Sulthnabad Mandal, Peddapalli District.

46. THE MANDAL PARISHAD DEVELOPMENT OFFICER,
Ramadugu Mandal, Karimnagar District'

,is#+
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47.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Andole Mandal,

Sangareddy District.

48.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Kathlapoor Mandal,

Jagityal l)istrict.

(RESPONDENT NOS.22 TO 27,35 to 48 ARE NOT NECESSARY PARTTES)

...RESPONDENTS

lA NO: 2 OF 2026

Petition under Section 151 CPC praying that in the circumstances stated in

the affidavit fik:d in support of the petition, the High Court may be pleased to

SUSPEND the Order Dated 23.07.2025 in W.P.No.46922 of 2022 of the Honble

Single Judge.

Counsel for the Appellants: SRI K. PRADEEP REDDY

counsel for ther Respondent No.1 to 17: sRl PRABHAKAR GHIKKUDU

counselfor ther Respondent No.18: GP FoR GENERAL ADMINISTRATION

DEPARTMENT

Counsel for the, Respondent No.19 to 21,28 to 34: GP FoR PANCHAYATH RAJ

The Court madr: the following: COMMON ORDER

I



IN THE HIGH COURT FOR THE STATE OF TELANGANA

AT HYDERABAD

THE HON'BLE THE CHIEF JUSTICE SRI APARESH KUMAR SINGH

AND

THE HON'BLE SRI JUSTICE G.M.IUOH{UDDIN

WRIT APPEAL Nos.l84. I 215.219- 223 and 268 of 2026

Dated: 12.03.2026

W.A.No.l84 of 2026

Between:

The Chief Executive Officer,
Zilla P raja Parishad, Jagityal District,
and 4 others.

...Appellants
and

K.Papaiah

and 46 others.

...Respondents
W.A.No.186 of 2026

Between:

The Chiet Executive Officer,
Zilla Praja Parishad, Kamareddy District,
and2 others.

...Appellants
and

K.Papaiah

and 48 others.
f
(.Respondents
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W.A.No.215 of 2026

Between:

The Chief Executive O fficer,
Zilla Praja Parishad, Peddapalli District,
and anolher.

and
K.Papaiah

and 49 others.

W.A.No.219 of 2026

Between.:

The Chir:f Executive Oflicer,
Zilla Pra-ia Parishad, Karimnagar District,
and another.

and
K.Papaiah

and 49 others.

W.A.No.2 23 of2026

Between:

The Chief Executive Officer,
Zilla Praja Parishad, Medak District,
And 2 ottrers.

and
K.Papaiah

and 48 others.

...Appellants

...Respondents

...Appellants

...Respondents

...Appellants

(...Respondents
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W.A.No.268 of 2026

Between:

The Chief Executive Officer,
Zllla P raja Parishad, Siddipet D istrict,
and 3 others.

...Appellants
and

K.Papaiah

and 47 others.

...Respondents

COMMON JUDGMENT:

Mr. K.Pradeep Reddy, learned Standing Counsel for Telangana

Zilla Parishad, appears for the appellants

Mr. Prabhakar Chikkudu, learned counsel appears for respondent

Nos.l to 17 in all the appeals

Ms. M.Shalini, learned Government Pleader for Services-I[,

appears for respondents No.18 to 2l in all the appeals

2. By the impugned judgment delivered on 23.07.2025 in

W.P.No.46922 of 2022 preferred by seventeen writ petitioners, who are

respondents No.t to 17 herein, the learned writ court directed the

respondents therein, who are appellants herein, to consider case of the

writ petitioners f,or regularisation o['their services in accordance with

law in the respective posts in n hich they are discharging duties in

I
It

i
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confornlity with principlcs oI natural justice by providing an opportunity

of personal hearing to the rvrit petitioners and pass appropriate orders

within er stipulated period taking into consideration the.iudgrnents of the

Apex Clourt referred to and extracted therein with all consequential

benefits.

3. [t. appears frorn a bare perusal of the impugned judgment that it

was pronounced on 23.07.2025, though it was dispatched on

ll.ll.2(t25. [t appears ltom a perusal of paragraph 9 of the impugned

judgmer,t that the learned writ court has inadvertently taken note of the

judgment of the Apex Court pronounced on 19.08.2025 passed in Civil

Appeal 111o.8558 of 2018 (Dharam Singh v. State of U.Pr) and quored

certain p,aragraphs thereof,, which is on the subject of regularisation of

certain employees.

4. The appellants have also taken a ground on this issue at

paragrapl:r 9 of the grounds in all the appeals.

5. In.such circumstances, it appears that the impugned judgment

suffers from certain fundamental errors and, as such, cannot be sustained

in the eye: of law.

\
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6. The impugned judgment is accordingly set aside and the matter is

remanded to the learned Single Judge having the present roster of the

subject matter.

7. The writ appeals are accordingly allorved without getting into the

merits of the contentions of the parties. There shall be no order as to

costs.

Miscellaneous applications pending, if any, shall stand closed.

/ffRUE COPY//

SD/.K. SRINIVASA RAO
JOINT REGISTRAR

SECTION OFFICER

To,
1l

)
I

q

4

. The Chief Secretary, STATE OF TELANGANA, Secretariat, BRK Bhavan,
Hyderbbad.

. The'Principal Secretary, STATE OF TELANGANA, Panchayat Raj and Rural
Development, Dept Secretariat, BRK Bhavan, Hyderabad

. THE COMMISSIONER, Panchayat Raj and Rural Development, Dept
Himayath Nagar, Hyderabad.

. THE EruCtfvEEfihi CHteF, Panchayat Raj and Rural Development, Dept
Erramanzil, Hyderabad.

5. THE CHIEF EXECUTIVE OFFICER,ZillaPraja Parishad, Kamareddy District.
6. THE CHIEF EXECUTIVE OFFICER, Zilla Praja Parishad, Sangareddy District
7. THE CHIEF EXECUTIVE OFFICER,Zilla Praia Parishad, Siddipet District
8. THE CHIEF EXECUTIVE OFFICER, Zilla Praja Parishad, Medak District.
9. THE CHIEF EXECUTIVE OFFICER, Zilla Praja Parishad, Peddapalli Districl.
10.THE CHIEF EXECUTIVE OFF|CER,Zilla Praja Parishad, Karimnagar District
11.THE CHIEF EXECUTIVE OFFICER, ZillaPraja Parishad, Jagityal District.
12.THE DISTRICT PANCHAYAT RAJ OFFICER, Kamareddy District.
13.THE DISTRICT PANCHAYAT RAJ OFFICER, Sangareddy Diskict.
14.THE DISTRICT PANCHAYAT RAJ OFFICER, Siddipet District.
15.THE DISTRICT PANCHAYAT RAJ OFFICER, Jagityal District.
16.THE DISTRICT PANCHAYAT RAJ OFFICER, Medak District.
17.THE DISTRICT PANCHAYAT RAJ OFFICER, Peddapalli District.
18.THE DISTRICT PANCHAYAT RAJ OFFICER, Karimnagar District
19.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Nizamsagar Mandal,

kamareddy District.
20.THE MAN-DAL PARISHAD DEVELOPMENT OFFICER, Nanguru Mandal,

Siddipet District

C-a-
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21.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Siddipet Mandal,
Siddipet District

22.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Jinnaram Mandat,
Sangareddy District.

23.THE MANDAL PARISHAD DEVELOPMENT OFFiCER, Ailadurg Mandat,
Medak District.

24.rHE MANDAL PARISHAD DEVELOPMENT OFFICER, Regode Mandat,
Medak District.

25.THl= MANDAL PARISHAD DEVELOPMENT OFFICER, Kondapaka Mandat,
Siddipet District.

26.THl= MANDAL PARISHAD DEVELOPMENT OFFICER, Hathnura Mandat,
Sangareddy District.

27 .T Ht-- MANDAL PARISHAD DEVELOPM ENT OFFICER, Nagireddypet
Marrdal, kamareddy District.

28.THl=- MANDAL PARISHAD DEVELOPMENT OFFICER, Putkat Mandat,
Sangareddy District.

29.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Sulthnabad Mandat,
Pecldapalli District.

30.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Ramadugu Mandat,
Kar mnagar District.

31 . THE MANDAL PARISHAD DEVELOPMENT OFFICER, Andote Mandat,
Sangareddy District

32.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Korutta Mandat,
Jag'tyal District

33.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Matyata Mandat,
Jagityal District

34.THE: MANDAL PARISHAD DEVELOPMENT OFFICER, Kathtapoor Mandat,
Jagityal District

35.THE: MANDAL PARISHAD DEVELOPMENT OFF|CER, Gottapur Mandat,
Jagityal District

36. One CC to SRI K. PRADEEP REDDY (SC FOR TG ZTLLA
PAFXSHAD) IOPUCI

37.One CC to SRI PRABHA(AB CH!(KUDU Advocate [OPUC]
38.Two CCs to GP FOR GENERAL ADMTNTSTRATTONDEPARTMENT, High

Court for the State of Telangana. [OUTI
39. Two CCs to GP FOR PANCHAYATH F{AJ, High Court for the State of' Telangana. [OUT]
40. Two CD Copies
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HIGH COURT

DATED:1210312026
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COMMON JUDGMENT

WA.Nos.184, 186, 215,219,223 &
268 of 2026

ALLOV\IING ALL THE WRIT APPEALS
WITHOUT COSTS
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